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STB Interoperability (if imptemented), witl require a significart amount ofcommitment of resources of both STB manufaatures, sof;ware provi;ers aflddistribution platform operators. Successful implementat;n of STBinteropeiability is difficutt to cite. TRAI has sought to a<ldress a conceil of asmall portion of the subscriber base, with regaras to the wastage of STB forsubsclibers that may need to shift locations n which a different operator is
:tT1lllt,ri",.".u of.srB rnteroperability, TRAr may consider implemenfing as'lt rental schemes that are fair and transparent to both subscribers as wellas DPOS and save some capital of the financiaUy alistresseal rlistlibutionplatform operators,

Q1. In vie*, of the implications of non,interoperabitity, is it desirable to haveinteroperability of STBS? please provide reasoirirg fo"'yo." .o*ro"rrt.
Implemcnting S'lB inreropcrubitirv,\l'.itt re.tuire substantial investmeots aDdinfrastructure upgl:rde b], Lhe Cable T\r / DTH in.lusti,v. rler,:f.re, tt_re viatrhtv, tteneed ard resultant b.inefits oI STB inicr operability shoutcl be evaluatea beforeuncle.taking thc erercise.

In mosl localities, cable lV serviccs ar.c pror,ldcct bl, a silrgte operator (MSU/LCO).
Thcnerv TarilJ Ord.rr, eos . d ]utercolrnection Regutation"s foi e.o"a.*iirrg zorzhave more_or l.ss created a level ptdj,rrq tjeld dnrorlE np"..tor" Uf a.i,rirrg tn"maximun1 Network Capacitv lree, ancl the maxilnu.l ti.iti" .f]o.g."'frt. io. euy,fV.
]1:.:11-:..ji,1.,:::1" ror. F\prolrin,r rhc subscribeN rry overcharglog ih;; .. 

",,yotncr r .'lpr ,..' .F\ | e bp- . ru xni-r d
Broadcasters ar.e mandated ro pfol,icie conLent across plaiforms on a rlon-discriminalon basis, thcreto.c, DpOs a.c telt \lith liiLte margins to p; u.ith iorp.lcing their sen,ices aggressivctv. a,rc1 t,r lrc ,!, subsrribcr du., ,-, i.ujr" rr.,,"iu

Digitization (STB sccding) has bcen cornpleted across the country. Thc subsc bersof DAS phases III & IV ha'e aheadt- i.vesre.t their r.csources n,., dte" .,rd il_r.."to..imple enling STB inter.operabitjry at this julrcturc $.i11 not be 
"l.frf "_-p".,-n*, ,f*size of thc 

_markcL fo. inter-olrerable STB; i\ cxpcLtcd ," f,. q;it" iniisnifcant.
Inr-rp6"1161, . tB \\... o" ^- , o. in"-" r"q rrrir e . ..ri,,'1..n . ^<rrat n. .' - /c, ., . L l.i .. r , p.. .u. .i. ,r v. b r

As martdate.l un.1.ir TR.\I's ,,Tt,. T,,rr..r ,,runL(atr!L LBLurd!.rsrirg :Ld CabtclSeI1ices Stalldards of euatit], of Sc]lr.c dn.l Currrunler Irot".torr-1aaai."".frt"
Syslems), Regu1ations.2017,,, subscribcl.s travc the,ptron to acquire Sie," f.o.r,the sen'ice proliders on (i) Rental basis (ii) ouiright pu.;hase.

Interoperabl. S'1Bs are lil<ely to requjre.l b].

la) Subscribers rvho llare to shiii base .the number of subscribers $,ho shiftbase frequenih,hay. rhe optlor) of acqlri.jng STBS o" .."J fr""l" .ra fr.rr""may noi rcquirc iliteloperaLte STDs.



(b) Nurnber-of subscr.ibcr-s that Ieed to replace their otd STBs - The replacement
market is expecred to be vciv snla| and hence m.ry not justiflr the quantum
olir)restmi]rIs reqlrircd ln i.f.as1r.LL(.Lure llper.r.tc tor STB inreroperabiltl,.

In view_of laclor-s such as con\.ergcnce of iechnotogies, sma1l market size, the costsof implcmenting STB interoperability, it devetoped,is much higher than the
enpected benefits and thereforc iL should not be undL-rlrken

Q2. Looking at the similar structure of STB in cabte and DTH segment, with
difference only in the channel modulation anal frequency range, -woutd it be
desirable to have universal interoperability i,e. ..-" Sre i" t"""""ble on both
DTH or Cable platform? Or should there be a policy/ regulation to implementinteroperability only within a platform. i.e. wirhin tfre Orn networt< anJwithin the Cable TV segment? please provide youl comment with.detailedjustifications.

lnteroperabilit_\, of STBs across sereral plaiforms, i.e. MSOs and DTll is not(lesi.able t.rking irLo consr(lcr.ation thar rrrev ar.- !vi.1e1y distincr frol, one another inierms of functjon.llitv. O. one ha]rd. the set top box usc.1 by a multi sl,srern.pFrl.ror.. ...1 I .r J-n.,1, " rl - rf .:\. ..t. rJ. 8u0 MIIz,. ,i ",-,. ,1,".al .n
boxes cleployed by thc D'lH otrerato.s can demoduiate IF siglrats (950 1.+50 MHzi
Nlorcor'er-, as .Liscuss.d beforc, the scl top boxes oI th.se ir,o plartorms are :rlsowidely diffcrort from one another in renrs of conpression, crrcl,ption, resolution
aDd middle\\,are.

ln additiori, it carnot to tle said Lo bc a step lolalarrl or an econonricallv viabte
"olL'iu_r . , . . r"rior , ,Lrr-r '\ r,1r,red to rqL, i,. aid;wilh such functionaliries ro suit boih cabte alld satelitp plrtforms arirt io support
dozen-plus proprjetan- CAS te.hl1olo!,es. tr c.rDrot dlso be rcasonably cxpectedthat al1 the platlorms \,"i]] rcarchite.r 1t ril llFrl\.orts r. (!nver._e o,,'u .u_nron
soluLion. Theiefor.e, uri!:ersal i.ter-oper-abiliL).is ilot a !,iablc oprior; at thls illsLancc.

lf$.e consider the leasibilitl, of STB irlrel op e r c L,itirl, Ior DTH opcrators, we ptace ourprimary.cliance o. Llre ',(iuidetincs for rb ai.ing li.cnse tu- proriclirrl dlrect:t.o
Home (DTH) Broa.lcasrirtg Selvice ilr India,,as iss,e.1 bv thc tlinistn, olinfo.mation
"rJ B'o. o, " .' | - \'tdl.
tuticlcs 7.1. an.l 7.2 of rhe DTH License Agrcernent ]av dowl1 thc foltowing.. 'ldi o, lr..l ,,F..o.r,L tt.,r.. .r ,, n.,"nL",,.,.
'7.1. TlL.e Opetl -\rcLite.iurc t LDn? opti.t.a.tl) S.,t Tat) tso:i utLich u,iLl erLsure
tecloLic(Ll caneatibilit!,t atd 4li:ctioe ilteropctctbititll rr*,,r,g rtil1er"rrt DTH serurceproriders, sh.lll htLue suclt st)e.if.cations rrs loid cloturL by fiie Giuernment Jrom titLe

7.2_ The Licensee shall etlsure surscdber,s iterests thaugLl a Conclitional AccessSgsierr aC,.lS) tdlich is cattryetrL)Le u)itlt an apei ArclLtter:lure (nan prcpietar!) Set
Tap Bax."

Tllerefore, the liceirse to provision ser\rces as a DTH olrerator, itself mandates thatthe DTH ope.:rtors aIc er,p.rclc.l to archiLe.r thci-dc\.ic;r 111 u rrorr,,"r.ttrni_it,"1.u."
ixter-operable ar,:1 inler.corxpatibte $ith tjr.rt of the o lcr niri 10"..-.".
Moreor.er, er.en the conditionat access slsiem (CASI ,,rhi.tr ls cteptoy;-in itre S.l.tssof such 

"DTH 
operators 

_arc clelcloped bv trvo oui of fo".t"""'i,iS 
"="ao.", tfl"nantes ofitltich alc listed m the tablo on page 22 ofthe present consultution prp...

Flowever, Do slictt rnandate ot .telrlol.jng S.t.Bs rn a rnanner to 
""""..,nriifl"" rr"



intra operable a|rorlqst e.dr other rs pr.o\'i.l.rcL lor unclrr Lhe ljccnse Inanclare or
under any other r-egulatoly Irameivo1L for. the mulri s-vsLem operator. Adclitionally,
the STBS of the mulli svstem operarors iue erossll, diffe.ent Irom or-re another in
tcims of the fact ihat they are ma1lul:rctured by all the fourteen CAS vendors as
listcd in the tablc on l,age 22, ancl helce the ar.chitecture of the STB of one multi
svsicrr operaror is c{Lensirel) cliscI..te an.l .Ln,crgent from that of the other multi
syslem operator.
In light oI \rhat has been slated abo\e, it rs summarilv stated that STB
i. I o :l lr i , , ,i-
impractic.rl .1lld u,r.tLsonabt. lts ir 11,it1 l1lcur huge ciforts and r.sollrces
considering massivc level of disimctivcness ano.gsL the STBs of the MSOS without
any commensur:rte beneflts.

Q3. Should interoperable STBS be made available thlough open market only to
exploit benefits of commoditizatiorl of the device? please eiaborate.

Placing reliance on the contcnts of rtrlr first tlvo resporlses, wc reite.ate thar it is nor
'I ..r.be r. rl-r.oo.- -:,8 i I c t:r. o...,-. ,.i - orc.F.i.l r..:
We furlher statc 1h.1t even if interoperabititv of STB is achicved, the cost of such
interopcmble STBS lvill be or the higirer end for the subscribcrs. If STB
inteloperabilitl- is i.trodlrced and brought in rhc rarket. the subscribcrs witl have
to lorego a1ld dunp their c\isrLng S'tBs and they \i.i be constraincd to buv the
aclvanced vclsio s of STBS \i,hich lrre re.hlotogical!- foI1v.lrd, at higher prtces,
therebvdcLaiins the r'cry pLrrposc ot jntroducing interoperablc STBs.'At present,
the operators are oflerr]]jl thc STBS :ri subsi.lrTcd r.rt.r Ll.r., u\Er, as proposed iri
1he present consnj&rtion iraper. cach S!B \l,ju have er sep.rrate conditircnat access
.lodule (CAM) that stands uniqlr. ro eveir., STB anC the srrne has to be procr]lerl
from the respecti\.e service provi.ler. Th.lefore, drc subsLribers, unhkc at present,
will have trlo points oI conracl: i.e. il,sit hr S'l B dL.Ltrr .\ho \UI proride the
subscriber \rith lhe box arld secondtv the ser1'ice provider {,ho rvi provide ttrelrb.. brr . i I l, : lP -1, ..., , qv

I1r this rega.d. iL is also importa.t Lo consider that iote.operablc STBS $,ill ha!.e to
h:r.e dctach.lble components and as such, ihey are likely to have techrlical glitches
arrd can be pro|e to techrlic:rl co lrlications. If \1,e consider a situation thar the
STBs dcplo_\.ed ar Thc subs.rli-.cr's pr.ntjses srliirr trDrIl ar1\.ie.hrli.al qljtch. the
subscriber will h.Lve to apprrjtich bour th, traler arrri thr sErarcr pro\rder, as the
subscribcr $il] rot b. i| a posirjon to ,tsce.Lrin jt thc Lechnicat nialfunction is of
the box or of the CANL AT pr:esent, all such iechnical concerns are resoh,ed on a
sinSle platfor ), i.e. the senice pro\.icLer.. The o$.nership ibr any technical support of
such an interope.able SIB will r.ctrain uDclea.. Since irr all probability. for such
boxes hardwarc arlcl baslc softr,.rl e will bc mamrlacturcd t v a itri..l pa.t,, *tro rrar.
not be part of any oI the plilLIorm o!,,,ners ruhich mav tead to the coisumer unable
to get his lirler:operabl.i S'lL3 probtems ..oi c t. tnothcr \rtxJtrull (uuld be that lhe
subscribcr ol1 his o\.vr r (,iLj rr:\']11jqr..rtc tr.nr r)|e ptilfonr ro anoLher.,,r,hi.h !l,oul.l
in eflecL rermin.ite any conlract \rith rh.- or-iginat platform and such subscdber may
be ularvare of 1he slrppo.t sratrrs of his rrLeroperable STB a d how to resotve his

Thcrefore if th. STBS are lna.Lc avaiiabte Lhrough opcu mlrr ket. it wil add on to the
hurdles f)f the subsciiirers as rhelr \r,i[ have to k.-+ running irom pil]ar to post n
such STBS are rendered dyslunctional on ac.ount of rcchnical issue;.



Q4. Do you think that introducing STB interoperability is absolutety
necessary with a view to reduce environmental impact caused by e-waste
generated by non-interoperability of STBS?

Sincc STB'S are prolide.{ to subscribcrs on troth rentat and outdght purchase
basis, the subscribcrs that a\,'.dl STBS on rentrt basis \\'i retu.n Liri SrR to tne
sen.ice prol,id.r. and tiris S'lU ,r,i]t be J.edeplot,rd b! ihe se ice pro\.icicr on renr.
Thcrefore, orlysTBs th:rt.re requile repiEccnent or in casi of shifting of
subscriber to another arca.Lre ihc.rres rhEr aIe likeh, io be $,as1ed
E Waste genoatcrl irorn STDS ira),be.[sp,* ] ott a. prL rLre E U,aste Mrnagemcrrr
Rlrles.20l6.

Q5. Is non-i{teroperability of STBS proving to be a hinatrance in perfect
competition in distribution of broadcasting services? cive your comments
with justification.

hl the context oI this consultation STB non-interoperability is not a hindrcnce to
fair co pcrition in broildcasting clist blltion se .ices. As per the ,1.RAI,S New Tarili
Ordcr 2017, the nlaxiinum prlcing that can be offclcd to the subscdbers has Lo be
disclosed to thc stLbscribcrs and the consumer has been pro\.ided adeqratc
mechanisms t.r seleci chal]nels of their choicc at the t:rnclated Drices.
Sinlila.ly, all platfo.m operators .rl.c h1 dtecl at n.rr rlith rach oiler under thc
cur'reDt set of ]cgularions and conlcnt is to be provided bv broaclcaslers to all
platform opcreiors on Don.Lisclit]rin-rrorl Lermr Ther"jq1., 111" scope fol.
exploit.rtior of consunler-s is !,cry slnr arrd rh-- cmergence of mart(et j batancesa ong the platlb.lDs is vcrl nar.row resuhing in a lcvel playing fiel.t for the

Q6. How interoperability of STBS can be implemerted in Indian markets in
view of the discussion in Chapter III? Are there any software based solution(s)
that cafl enable interoperability without compromising conteflt security? If
yes, please provide details.

hrreropelabllity js not a viable optl.rn to be taken into consi.lcratidr in lndian
rrarket for iLrasorls as alreadv aclordccl aboIe, i.e. rechllical lrntitatron and lack of,, _ro'r ono. r .r '. i - 1, L
Over the pasl lir't.ear.s, thcrc ha\'c been Lhousands oI inslances where DTH STBS
have becrl usecl to soxr'.r chann.ls for unautholire.i distribution ir cable net$,ort.s.
Thc prirlary tool thaL lrroaclcaster:s use Lo deLect such STBS rrsed in pildcy, rs
"fi1rgerprinthg".

Techni.ral interoperability of STBS has potentiat 1(] jeopar.ljzc the lingerp nting
feature ancl it rvould be a tough task to ensure th.1l such ieaturc ,,rould be avaitabte
irr all colnbiDations (]1 STBS arrd CAS. MoieoveJ., iI technical inte.operability ishrought into opelatlor. it rrcutLl mcirn th:1 all thc S.l.Bs $.i1, ha;e standar-d
harclwa.c CAS featur{rs \,"hi.)r night lcad ro seru.iry breach/ threat in the event ofthe system bcing hacked_ 'thereforc, in o.der. to mainta;l cliversity of security
soluli(nrs, it is,:lesirable to avord ii singlc standarclizc.l mechanism as jt wi be
potcniially prone ro hackiDg.

On Lhe othc. lLan,:], solt\,a.c based solurrons to cl]slr.c interope].ability have not
been tric.l and tcsred. Such soli\\,aic brsecl solrlliorls to brlng rntcroperabi]itv
'.: 

, -.'" r. .r 'r r, . i. , .,j o uto\ I. j ., ,,-i"p;:.,
STBS:rre not desir:l)1e at this inst.nrce. STB is considcred ai Lhe rveakest lint< tx. a



potential pitate/ hacLer, as it is ihe .ievice thal they easily access and trv to
manipulate. lt ls a com orr kno!(,ll]dlie th.1t if thc STB soflware is compromisccl b].
a pirate/ hackcr, thel'gct direct access to conteuL lrom channeis_ lt is to be rroted
lhat e\.en a sirgle irlslance of ihis nature carl conproioise and advcrselv cffect thc
securit_v o[ the .niire serlice net$ork. Th riio]c, "i],lhr.re basLLl ;otr.lLron ro
intercperability is rrot desirable conside ng secur-itv and piracv threat to the sefl,tce
nct\\,ork.

Q7. Please comment on the timelines for the developme4t of eco_system to
deploy interoperable STBS for your recommended/ suggesteil solution,

Reiteraiing rhe contcnL oI earlier Respouscs, it rs statccl Lhar interopcrable STBS arcilnpractical anrl unr_cason:rblcr. a1 this j,.r1rctui.c \1hcn corrmercial STB
inleropcr'ability is .1lrea.Ly a!ilablc, irrL,:l hen.re 1rr do not suggesr arly timelinc tor
Lhe i plcnLentatiolr of thc salne. N4oreover, if there is a_ dire need to have
interoperabiliry, ii rree.ls to be taL.ir into account rhat a hansition pedocL i.!,ill h.,r'e
to trc envisaged in the fir'st placc where boLh intcr oper..rble alrrl nor interoperable
STBS \r,il1 co-cxisl. llowcver TRAI could spcak to enisrirtg CAS, Cornpressions and
STB vendo.s for their ric!,s of tine line{it the techrolog-v is ready).

Q8. Do you agree that software-based solutiors to provide interoperability of
STBS would be more efficiert, reduce cost of STB, adaptable and easy toimplem€nt than the hardware-based solutions? If so, alo you agree ETSI GSECI OO1 (01-06) standards can be adopted as an opt;n for STBinteropeiability? Give your commeflts with rcasons and justifi;atiors.

If a sofLli..a.e bascd sollrtiou to achieve intcroperabihty is deviscLl, then thcre has LL)be cer"tificatidr of all derjces in.lu,:iing the hcadend .ievices and transport
e-quipmerrts and all the othcr equipr[ents a1ld .levicc]s of tlle set top boxes, from the
'TRUST Authoir " r'hich wilt be an a.iditionat finalcinl buIden on ti-re Llpos.
lrlorcover, in or.1cl'10 make the S'tBs ilt.1.operablc. an.ssent]al l.eature \ 11 have io
bc a clorvnloadable CAS a|d for ellectilc inlpleme.rtation of.lo$nloadable CAS. ihe
DPOS and morc p:i.ticutar1y, re N{SOS have to inject adclitionai data tn the
Lranspor,r slrranr (TS). The IVSOs olr.rate oill oI si rte h.tL.len.i lns the cosl lvhi.h
ls incurred on nLaintenance olurultjpl, hcrd.r.ts ,i-[ t]eLLl allrl .orrr)rLr ro morethan l00/200 cilics oler tLIn.,:1 p.rrtv.ra spoll ner!\,ork. Wtih the r:towntoadabte
CAS, tlre N{SOs band\r'ictLLl cosl tr,il] consi.lerabtl- increase \yhich $,i11 }rave an
ad\:crse impacr o. the oYcrall busiress grolr,rh oI the MSOS and $,ill be detrimental
to the entire in.lusrry, as a rvhole.

The standa.d as suggcste.l b-v'- the AulhoritJ firr provicling software hasecl sotutiotls
to cflect inte].opcrability, can, at trest, Le e\atuated b_r a CrS venclor only. Flowe\.er,
any slandard ulri.t is soughr/ slrglr.si-d t i bt d..!rE I s r,, t.l Lr .rt,1. ., p,,,pertrial anrl testing ju or,:lc1 Lo e|s1rre proof oI co[c--pt. ]r rright be th; case that acorc.rpt/ solulion $,hich js ttrought rt L(in! rffe.rr\c \ir]] ha\r irs Dracticallilnitations oI irnplelnentatjon, wltich t.uLror ire .rsrertcin.d at thrs st.rge. -fhis
beconres al1 the $a! inorc impor:tant.1\ {r .1re eI Lurscious oI the lactihat tilldate, there has not been any succcssful model/ presc beci standard across the
globe lL4rich 1\.e can lolio!\, for.ffecti g irnpicnentali(xr ol softlvar-- bas.-d sohtions
to i.ter.operabiliil.



Q9. civen that most of the STB interoperability sotutions become feasiblethrough a comlnon agency defined as T;usted A;thority, ptease suggest tlestructure of the Trusted Authority. Should the tr""ieA ""tt "rttiy te .r.Industry led body or a starutory agency ro carry out the mardatei provide
detarl€d commenls/ suggcstion on the cerl ification procedure?

In oxr opinion, The Trusted Aurhoritv shoLrld he a sratutor ). govcrnmcnt o. a semigovernment bod]. havirlg equal repre\ejlt.rrior n om alt corceined stakeholders, i.e.conterlt o\iners. bio.Lclcasters, DpOs iucluding LCOS, STB VendoN, CAS vendors,headend equipmenr vendors, chipset vendori. ctc. As ahcady 
""e*."t"a "I o".

r-esponse to 11)c prcvjous qLLesrion sr1 I Trrlsre, Authorih: shaii mandatorilyprovide ccr'Lilicarion to all de\.r.es ti l,r.Lrng rhe t,iacJ.r,d dcrlces dlld rransporrcquiplrents and all the othcr equjpmenrs :rnc1 cleviccs of thc se. rop So*.". 
'

Mo.eover, all Lhe CAS lendors siralt .r s b. rnJr ltrro]]t\ .eririied L,v the TrustAuallority ancL onll,,the CAS vendors \\1r!.rrc (erhilrd hJ sltcjr Auiloiitl shali be
allowecl to Innction in thc n]arl(cL.

Q1O. What pr€caution should be taken at planning stage to smoothty adoptsolution for interoperabitity of STBS in rnaian mirt<eia Do you .rvisrge aneed for trial run/pilot deployment? If so, kindty provide detaiied comments.

Wiihout pretu.lice orrr vic\,s srate,:l carlier, STB interoperabilitl,,, if dcvetopcd,.r, rldb o, l . .! 'Il 
. 
should 

.be- 
dcpll,lred in phases possitrly similar to Lhe rolt out of rhe DigitalAddressable Svstems (DAS phases I it III & Nt.

DPOS should be provi.lecl linancial i|(entlrcs to upgrad,- thelr rnlrdstnteture and|p...r. h. "od ...tr . i.r,.i.r I |d., 'J',r l,L urrer._.e\
Live trials oI intcroperabte S.fBs shoLL.t be c.rrrtUct.at "n targe sc.rte Uasis inparallel !r'il]t eristins system, Lr: a mirrimurrl tB-2.+ moDths.

Afler the trials, TII,{I shouli:1 cond!ct stu.lics on the following aspccts:
1. Acceptance by subsc bers in terrns oI cosrs
2. Easc oI irnplenl(_rlLalion
3. Fcasibilitv of co existcltce oI intcroperable svsten with thc exisLirs

sr.sten of DPOs
.+. A!,ailabllity arld cl|-ctll.encss of after sales supporL system5. Llcreased bu.den ot cost on DpOs ancl subscr.iirers
6. Evaluate the total srze rnar.ket lor jnier.operable STBS as per thefollor.ilrg:

(a)STR,s due for reptacement
(b)lrumLcr ot peopte rlLrLr strilr base lie.trLcnrty and r!qulre
irrleropcr:1trL. STBs

\, t., i I, ,. tr-... .rd , t"r _ i t. r-,o_ to (ornpre\sron,
er ,rr; i, r. ,om-_.t,,H..

8. To lnake thc I-CO,S l.si lrile cable netwolk rcceives multiple leed onthc samc net\l,o.k fr() all the DPO,S or cnsure LCO,S jrrsiall parattet
RG1/RG6 cabte nct\1.o.k so as to ensurc.open access,,from multjple
DpO,S. At present cach burtdrrrB_ls col rccred bt.a LCU usin! a s;rrgleli r tin... 1.. rj,o|l . F1,,p cl

Basis thc results of the stLl.lies TRAi could .let--rrniD.
,dJ Th, \r L:l ,ro r-J. .:\ .r ,lB ^,,1.,.trit,.\,
iLl D-\'..,..r". . b - ,n .r i .e.j cj. r .."o rr Ln. rriat



(c) Phase !i..ise roll out plan
{d) Hike in tariils or consu rers to elable DpOs recovcr ad,:litional cost of

in|estments on accottlrL oI infi..rSLrLrcrLlt.e upqrades

Q11. Interopeiability is expectcd to commoditize STBS. Do you agree that
irtroducing white label STB will create moie cornpetitions and enharce
service offerings from operator? As such, in your opinion what cost
reductions do you fo.esee by implementatior of interoperabitity of STBS?

Currcntl]'v.'hile labeLed STBS are acquir:ed in brlk b].DpOs and provided to their
subscrlbers that pul.hasc them ar a substantiatt),subsidized pricc. DpOs provide
the STB at a subsi(lize.l prl.c and Dr.o!,i.I. .tter.salcs serl,ice support lal charges
'1" -. ..tAl . i.

Interoperable STBir \,,iU not b(-'rierlvork spe.ilic, thcrclbre thelc $,iU be no.incentile
for DPOS to subsidize STBS and maintain after sales support infrastructure.
Thc.efore, i]l the initial pcriod ol 12 2.+ rronths aftcr sales support of STBS
pro\icled in the op.Jr rnarket could be a challenge. and costs and SLA of alter sales
sr.rpporl rvill be dctcr' iined bl'market folccs.

Q.12 Is there any way by which interoperability of set_top box can be
implemented for existing set top boxes also? cive your suggestions with
justification including technical and comrnerciat methodotogy?

Interoperabiliil. ca not in any rnanncr be implcmented lor the existing set top
bones as the c\isrrlrs STBS .orne with unique CAS teatxr.s and ar-e ni.letv distincJ
from onc anolher in t.rrrs oi techiictll t,.rr.,r rtrr,. It i.r, iure rl l]rt(roperrble STBS
are madc opcrcrtive, thc c\isting STRS \\,i11 bc of no xsc ancl wil ha\.e t; be swappe.l
and replacecl with thc i.Leropel.able STBs.

Q13. Any other issues which you may like to raise related to interoperability
of STBs.

1. A11 pav broa.lc.rsrers must be comptv ith / directed to come on the ncw
CAS pr.rposcd hy tlle arrrhoril\,and lo tre mani.Lgecl bv Lhe i.rusted Aurho iv..o.'.lr'r,, 'i6. ^ro ,l,.r.r- r," 1^' or .- -t"s .ur -non (.AS.

3. LCO net[ork to.1bu]].ting is urique/siDgte feecl. For ;nteropcrabte to work
in a building, last nile cablillg nlust be comnissione.l and iet up b1, thc
L[]O to each apaltmcIl 1.


